35 Written Answers
-Railway Hotel at Puri

*440 . SHRI CHINTAMANI JENA:
SHR] K. P, SINGH DEO:

Will the, ‘Minister of RAILWAYS be
pleased to state:

(a)* whether it ig a fact that his
Ministry -has been approacheq by the
Government of- Orissa for the expan-
sion of the Radway ‘Hotel at Puri;

(b) lf so waether the Rallway have
considered the matter;-

-\

(c) whether any decision in  this
regard has been taken; and

(d) if so, the detailg of the expan-
sion scheme drawn up in this con-
nection?

THE DEPUTY MINISTER IN. THE
MINISTRY - OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Ne.

(b) to (d). Do not arise,

—_—

i

WRITTEN ANSWERS TO QUES-
TIONS

Short Supply of Medicineg to CGHS
Beueficiaries

*433 SHRI JAI NARAIN ROAT:
Will.the Minister .of HEALTH AND
FAMILY WELFARE be pleaseq to
state: ‘

(a) whether it ig a fact that for the
last three months here has been short
supply of medicines to the CGHS
beneficiaries; and

(b) if so, the.reasons therefor?

‘THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B, SHAN-
KARANAND): (a) and (b). No, Sir.
There have, however,;: been- occasional
shortages in some dispensarieg que to
short supply of ‘medicines in general
in..the market or late arrival of con-
signments.
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~ Written Answers

Harassment to Night Passengers- by
Railway Protection Force ay Sealdah
South Station

*44] SHR] MUKUNDA MANDAE:"
Will the Minister of RAILWAYS " §e
pleased to state:

(a) whether Government ate’aware
that midnight. or late night passenge“s
are harassed and women are” ‘M-
behaved by the Railway Protection
Force in connivance w1th sOme “ fail-
waymen and 1niscreantg " at-’ Sealdah
South Station; - buoe gianm

T RTINS

(b) if so, the facts thereof and
(c) the reaction o,f- Governmem:
thereto?. .

a

PRI 7S S 1 53 3 1
THE MINISTER OF STATE IN THE
MINISTRY OfF RAILWAYS-(SHRI C.
K. JAFFAR SHARIEF): (a) No.s ¢h
incident hag been reported I O+ HT
- - - —a f'f?'l

(b) and (c¢) Do not arise.s "y 2R

R ) o cnot

Charging of Capitation Fee by Medical

Colleges - ~Erisit

*442 SHRI S. B. SIDNAL 212

. JCTE

'SHRI BHIKHU RAM JA{N.:g

Will the Minister of HEALTH ,AND

FAMILY WELFARE be ;pleased: to
state:

(a) whether it is a fact that a depu-
tation of the All.India Federation of
Junior Doctors Association-had .met
him for putting an end to the practlce
of charging huge capitation., feer by
medical colleges, particularly in Kar-
nataka - State; -2

(b) if so, the number of medlcal
colleges in the country ‘and specially
Karnataka where- capitation fee prac-
tice ex1sts and voezd

(c) the steps prosted to put an
end to thig practice?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) Yes, Sir.





